
OA 290/91 

SPM & AVH 

1.3.91 

(2) 

• Mr UR Ramachandran Nair for the applicant. 

Mr Ajit Narayanari, ACGSC for respondents by proxy.. 
(Mr Krishnakurnar) 

Heard the learned counsel for both the parties. 

Admit. 

Learned counsel for the respondents undertakes to 

file counter affidavit withih 3.weeks by serving copy 

on the applicants who may file rejoinder, if any, within 

1 week thereafter. 

List for final hearing on 5.4.91. 

Since the selection test is being held in May, 1991 

'. the question of granting interim relief does not carise 

as the case is being listed for final hearing well before 
that date. 

il7'Y. 
1.3.91 / 

• 	 . 	

.• 

•Y•• •V 	 • 
: 	

CCv 	
, 	

9z 

L 

2 	. 

d 	p

11 
• 	 r 	 I. 	. 	 : . 

L 

NVK & Nfl. 

Mr. V R Aramachandran Nair for the applicant 

Mr V. AjifrANarayanan, ACC for respondents 

Respondents seek more time to file reply. In any 

case reply to be filed within one month with a copy to the 

counsel for the applicant who may file rejoinder if any 

within two weeks thereafter. List for final hearing on 

24.6.91. 
Copy, of the order he given to counsel for respondent 

by hand. 
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Mr. V R Rarnachandran Nair for the applicant 	 A 
Mr. Ajib Narayanan for respondents 

The learned counsel for the respondents seeks some  
time to file counter affidevzkand undertakes to do so 
within four weeks with a copy to the learned counsel foy.  
the applicant who may file rejoinder if any within two 

weeks thereafter. Lit for final hearing on 13.8.91. 

24..91 1  

• 	_______ 

.ir.uihend:an f4ai.f or ap1icart. 
Nr.Ajith Narayarn3C 

The learnt cotinsel for the resporident ise 
I 

tofj],e acountryafficvit. H r!tay do so;ithin.f 
we&ce with a  ccpy/tQ tt iearne counsel or the 	icnt 
wto nj .f Lie rnj.Oinder if uy w ith1 one week there .4 tor. 

Idit fo final hoartn on 7.10.91. 
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